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Seizure of Silver by Bo bay 
CUsto 

188. SHRI M. V. CHANDRASHE-
KHAR MURTHY: Will the Minister 
of FINANCE be pleased to state: 

"(a) whether the biggest ever sin-
gle seizure of contraband silver 
valued at about Rs. 12 crores was 
effected by the Bombay Customs in 
separate raids on 3rd January; 1980; 

(b) if so, the details of the raids; 

(c) the persons held responsible; 
and 

(d) the action taken against them? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI JAGANNATH PAHADIA): 
(a) to ( d) . According to reports 
received by Government, silver wei-
ghing 1,288.500 Kgs. valued at about 
Rs. 52 82,800 was seized, on 3-1-80, 
by th~ Customs authorities at Bom-
bay, i{om the vessel 'Maldive Carri-
er' . Ten persons were arrested, 
in this case, 'under the Customs Act, 
1962, for their involvement in smug-
gling of silver out of the country. 

Furth~r investigations are in pro-
gress. 
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191. SHRI SUBHASH CHANDRA: 
BOSE ALLURI: Will the Minist 
of FINANCE be pleased to state: 

(a) whether it is a fact that Gov-
ernment have waived all excise for-
malities in the case of material im-
ported for the manufacture of good 
which are meant for export; 
and ',j 

(b) if so, the details th reof? 

THE MINISTER OF STATE 
THE MlNISTRY OF F 
(SHRI JAGANNATH P HADIA . 

(a) Yes, Sir. 
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